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TUESDAY, SEPTEMBER 1, 2026

3L

OFFICE OF THE RECOVERY OFFICER-I/II
DEBTS RECOVERY TRIBUNAL CHANDIGARH-(DRT 2)

1st Floor, SCO 33-34-35, Sector-17A, Chandigarh
(Additional space allotted on 3rd & 4th Floor also)
DEMAND NOTICE
NOTICE UNDER SECTIONS 25 TO 28 OF THE RECOVERY
OF DEBTS & BANKRUPTCY ACT, 1993 AND RULE 2 OF
SECOND SCHEDULE TO THE INCOME TAX ACT, 1961.

RC/355/2024 UCO BANK Dated : 02-07-2026
Versus
To, M/S JOSHI TRADERS

(CD 1) M/s Joshi Traders, Through Its Proprietor Sh. Manoj Joshi,
S.C.0.94-95, Third Floor, Sector 34-A, Chandigarh.

(CD 2) Sh. Manoj Joshi, R/o House No. 587, Sector-56, Chandigarh.
Also At : Village Bairati, P.O. Chitreshwar, Tehsil Chokhutin.

(CD 3) Sh. Ashok Anand, R/o House No. 5782, Sector 38 (West),
Chandigarh.

This is to notify that as per the Recovery Certificate issued in pursuance
of orders passed by the Presiding Officer, DEBTS RECOVERY
TRIBUNAL CHANDIGARH (DRT 2) in OA/532/2017 an amount of Rs.
21,03,565/- ( Rupees Twenty One Lakhs Three Thousand Five
Hundred Sixty Five Only) along with pendentellite and future interest @
10.95% Compound Interest Monthly w.e.f. 25/08/2015 till realization
and costs of Rs. 24,005/- ( Rupees Twenty Four Thousands Five Only)
has become due against you (Jointly and severally/Fully/Limited).

2. You are hereby directed to pay the above sum within 15 days of the
receipts of the notice, failing which the recovery shall be made in
accordance with the Recovery of Debts Due to Banks and Financial
Institutions Act, 1993 and Rules there under.

3. You are hereby ordered to declare on an affidavit the particulars of
yours assets on or before the next date of hearing.

4. You are hereby ordered to appear before the undersigned on
08/09/2026 at 10:30 a.m. for further proceedings.

5. In addition to the sum aforesaid, you will also be liable to pay:

(a) Such interests as is payable for the period commencing
immediately after this notice of the certificate/ execution proceedings.
(b)All costs, charges and expenses incurred in respect of the service of
this notice and warrants and other processes and all other proceedings
taken for recovering the amountdue.

Given under my hand and the seal of the Tribunal, on this date

02.07.2026. Recovery Officer
DEBTS Recovery Tribunal Chandigarh, DRT-2

"2 nukleus NUKLEUS OFFICE SOLUTIONS LIMITED
CIN: L70101DL2019PLC355618
Regd. Office: 1102, Barakhamba Tower, 22 Barakhamba Road,
Connaught Place, Caentral Delhi, New Delhi; Delhi-110001
Phone: +91-9667049331, E-mail: cs@nukleus work
Website: hitps:/waww.nukleus.work!

NOTICE i hersby given that the 0Tth Annual General Meating (“AGM") of Nukleus
Office Salutions Limited ( “the Company™) will be held on Friday, September 25, 2026 at
11:30 AM. (IST) through Video Conference (“VC") | Other Audio-Visual Means
{"OAVMT), in compiiance with applicalie provisions of the Companies Act 2013 (the
Act’), rules made thereunder, and circulars issied by the Minisiry of Corporate Affairs
{"MCA" and Securities and Exchange Board of India (“SEBI'), io transact the business set
outinthe Nofice of the AGM

In accordance with the appscable MCA and SEBI crculars, the Annual Report for the
financial year 2025-26 along with the Notice of the AGM will be sent electronicaiy 1o all
Mambers whose amail addresses ara registered with the Company/Registrar & Share
Transfer Agend {"RTA™Y Depozlory Parficipants ("DPg"), A lebier providing a web-link and
DR code for accessing the Annual Report will be-sent to those Members who have not
registerad their Email 1Ds,

The Annual Repcrd will-also be available on the websies of

[2) the: Company = hitpsiwanw nukleus work)

{b) BSE Limited - www bseindia.com

(¢} Bigshare Senaces Prvale Limited - hitps-ffwww bigshareonline com/index.aspx
Mambars can atiend and participata in the AGM Ehrough tha VCHOAWVM facility only. Their
attendance will be counted for the purpose of quorum under Section 103 ofthe At

The Company Is providing remote e-voting facility lo Members 1o cast thelr vobes
electronically before the AGM or during the AGM, Detaded insinuctions for e-voling and
joining theAGM through VCI0AVE will be provided inthe otica of AGM.

Members whose email 1Ds are nol regesterad with the Company/DPs may register the
sarme with their Dapository Participani(s) or with the Company's RTA, Bigshare Services
Privata Limited & hitps:{'www higsharaoniine. comfindex_asgx, in onder to raceva the
Annual Report and login credentials for e-votingtAGM participation.

Far all AGMle-voling relaled quenes, Members may contact: ivole@bigsharennling.com
of write to us 2l csi@nukleus work.

For Hukleus Office Solutions Limited
Sdi-

Date: September 01, 2026 CS5 Vinay Rathore

Company secrelary & Compliance Officer

A e ———

Give short Description of the

Name & Address of immovable property with

Borrower/s Guarantor/s
Mortgagor/s

known encumbrances, if any

d@ 3ifth dsi¢gr  Bank of Baroda

Branch- ROSARB, 1st Floor, Lauries Hotel Compound, M.G. Road, Agra-282001
Mobile. No. 8477009435, Email Id: saragr@bankofbaroda.com

Appendix-IV-A
[See proviso to Rule 8(6)/9(1)]
Sale Notice for Sale of Immovable Properties

E-Auction Sale Notice for Sale of Inmovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act,
2002 read with proviso to Rule 8(6)/9(1) of the Security Interest (Enforcement) Rules, 2002.

Notice is hereby given to the public in general and in particular to the Borrower(s), Mortgagor(s) and Guarantor (s) that the below described immovable property
mortgaged/charged to the Secured Creditor, possession of which has been taken by the Authorized Officer of Bank of Baroda, Secured Creditor, will be sold on “As is
whereis”, “As is whatis”, and “Whatever there is” basis for recovery of dues in below mentioned account/s.

The details of Borrower/s/Guarantor/s/Secured Asset/s/Dues/Reserve Price/e-Auction date & Time, EMD and Bid Increase Amount are mentioned below -

E-AUCTION
SALE NOTICE

(Mortgaged by)

1. |Mrs Deepa Chadha, R/o E-|Residential property Plot no.E-43
43 Maruti Pravasham. ECO admeasuring area 48.48 sq mtr

. situated at Maruti Pravasham
Shamshabad Road Kalika, |\, o0 4110 46, 49 to 51, 54,

Nagla Nagla Kali Agra U.P.|5g 15 6153(P) mauza nagla kali
2820009. and Khasra No.8 (P) mauja rajrai
Mr.Harpreet Singh, R/o E-|tehsil &distt. Agra in the name of
43 Maruti Pravasham, ECO| Ms: Deepa Chadna.

. Boundaries are as under- East:
Shamshabad Road Kalika,| 5\ e 45 West: Plotno. E-44

Nagla Nagla Kali Agra U.P.{North: Rasta 6 mtr wide, South:
282009. Rasta 12 mtrwide.

Rs. 20,13,204.12
(Rs. Twenty lakhs
Thirteen Thousand Two
Hundred Four and
paise Twelve Only)+
Interest and other
charges (Less
recovery thereafter, if
any) as per demand
notice dated
16.06.2026.

.| Reserve Price |  Status of Property
Dateand Time | pyp Possession Inspection
of , & Bid Increase | (Constructive/ Date & Time
E-Auction | Amount (inRs)|  Physical)
09.10.2026 | Reserve Price: 23.09.2026
Rs. 20,07,000/- :
From Symbolic &
10:00 AAM. TO | EMD Price:
02:00 PM. | Rs.2,00,700/- 1000 AM.to
04.00 P.M.
Bid Increase
Amount:
10,000/-

For detailed terms and conditions of sale, please refer/visit to the website link https://www.bankofbaroda.in/e-auction.htm and https://Baanknet.com Also,
prospective bidders may contact the Authorised officer on Mobile 8477009435.

For Property under symbolic possession bank will handover the property symbolically to auction purchaser

Place: Agra

Details of encumbrance over the ahove property, as known to the Bank - Not Known

STATUTORY 30 DAYS SALE NOTICE UNDER SARFAESI ACT, 2002

This sale notice will also be considered as 30 days notice to the above - mentioned borrower (s) / guarantor (s) /
mortgagor (s) under Rule 8(6) / Rule 9(1) of the Security Interest (Enforcement) Rules, 2002.

Date: 31.08.2026

For detailed terms and
conditions SCAN HERE

Authorized Officer, Bank of Baroda

hiips:finstavate linkintime.co.n! (agency for providing remote e-voling senicas).

required
Manner of Registering/updating email-addresses

Delhi-110058

Manner of Voting on Resolutions placed before the AGM.:

after successfully registering their email addressos

(MIIRL),
Manner of casting vote through e-voting:

Joining the AGM through VC/OAVM:

vole through e-votng facility.

Date: 31-08-2026
Place: Delhi

DHANSA LABS LIMITED

Formerly known as Ambey Laboratories Limited
CIN: L74899DL1985PLC020490
REG. OFFICE: GROUND FLOOR, PROPERTY NO.555 TARLA MOHALLA,
GHITORNI, SOUTH WEST DELHI-110030 INDIA
Contact; 9899664458
Email: accountho@ambeylab.com, www.dhansalabs.com

DHANSA LABS LIMITED NOTICE OF 41st ANNUAL GENERAL MEETING

NOTICE is hereby given that 41st Annual General Meeting (AGM) of the members of DHANSA LABS LIMITED {“the Company") (Formerly known as M/s Ambey
Laboratoras Limited) will be held on Saturday, 26th Day of September. 2026 at 0100 P.M. wilhout physical presence of the members at a common venue, in compliance
with all the applicable provisions of Companies Acl, 2013 (Act) and rules made thereunder and SEBI (Listing Obligations & Disclosure requirement reguiations), 2015 read
with General Circular Mos. Circular No. 14/2020 and subsaquent circulars issued in this regard, the lalest one being General Circular No. 0312025 dated Seplember 22,
2025 MMCA Circulars”) and Circular No, SEBFHO/CFDICFD-Pol-2/R/CIRZ2024/133 dated Cctober 03, 2024 issued by the Securities and Exchange Board of India
(=EBI) ("Circutars”) and oihar apphcable circulars issued in this regards (collectvely referned to as "Circulars™) to ransact the business as setout in the Notice of AGIM

Pursuant o the applicable provisions of MCA and SEB| circulars, the Annual Report for the financial year 2025-26 {including Motice of the AGM) will be sent, electronically,
i all those members holding shares as on Friday, August 28, 2026, and whose e-mail addresses are regisiered with the Regisirar and Transfer Agent ("RTA")
Depositories. The saxd Annual Reportincluding Notice will also be made available on the Company's website at hitps://dhansalabs com/meetings/, an the website of stock
exchange National Stock Exchange of India Limited ie. hiipsidiwwwnseindia.com! and the website of MUFG Intime India Private Limited (MUFG)

The deemed venue of the AGM shall be the registered office of 1he company. As the AGM is being hedd through VCIOAVM physical presence of member gl the venue s not

Those Members who are holding shares in physical form and have nol updated thelr e-mall ids with the Company, are requested to update the same by submilting & duly
filled and signed Form ISR-1, ISR-Z and SH-13 along with sell-attested copy of the PAN Card, and self-altested copy of any document (eq.. Driving License, Voter ldentity
Card, Passport) in support of the address of the Member, to MUFG Intime India Limited at Nobde hedghts, 15t Floor, Plot Nh 2,C-1 Block LSC, Near Savitri Marke!, New

Members holding shares in demafterialised mode are requested to register and update theiremail addresses with the relevant Depository Participants (DF).

Mambers will have an opportunity tocast their votas remaolely on the businesses as may ba sel forth in the Notice of the AGM through remole e-voling system

The login credentials for casting the votes through e-voting shall be made available throwgh the vanous modes as may be provided in the Notice as wellas through email
The datails- will also be made available on the website of the Company,
The remote e-voting will not ba allowed bayond the aforesasd date and ime and the remate e-voting module shall ba fortmwith disable by MUFG Intima india Private Limited

Members will have an opportunity to cast their votas remotaly on the businessas as may be sat forthin thia Notfica of the AGM through remote e-voting system
The login credenfials for casting the voles through e-vating shall be made available through the vanous modes as may be provided in the Notice as well as through email
after successfully registering thewr email addresses: The details will also be made available on the website ofthe Company,

Members can altend! participate in AGM anly throwgh VG facility, Members attending AGM through VU facility shall be counted for the purpose of rackoning the quorum as
per Section 103 of the Companies Act, 2013. Instructions for joining AGM thraugh VC/OAYM facility, are being pravided in the said Notice of AGM.

Members whose emaif ids are not registered with the Depostones! Company's RTA, may refer procedure given in the Notice of AGM for procunng user [D and password
and registration of emal ids for e-Voling. Members are requested 1o read carefully all the instructions given in the Notice of AGM for jomning the AGM and manner of casting

For Dhansa Labs Limited
Sd/-

Archit Gupta

Whole-time Director & CEO
DIN: 00378409

PMC FINCORP LIMITED

CIM: L2T100UP1985PLCONES9S

Reqd Office:- B-10 VP Cabony, Chvil Lines, Rampur UP-244904

Cowrp Olfice - 201 & 202 Becond Floor Rattan Jyotl Buliding, 18, Rafendra Place,
Mew Delhd-110008, Ph: 011-87631025,26,27
Email- campliancesi@pmelincarp. com: website! www pmcfinearp,com

NOTICE OF 41" ANNUAL GENERAL MEETING TO
BE HELD THROUGH VC, E-VOTING INFORMATION AND BOOK CLOUSRE

Daar Membens)

MOTICE |5 hareby gven that the 47 Annua! Ganeral Maeling (CAGMT) af PME Finconp Limited
(“the Company®) will be hald on Thursday September 24, 2026 at 11.00 AM. [I5T) through
Video Conferencing ("VG") or Other Audio Visual Means [POVAMT o transaction the
business as setout In the Nofice afthe AGM

Ministey of Corporate Affars ["MCA™) wde its Latest Genesal circufarno 0502023 dated Seplambar
22,2025 'MCA Clrcularg’) and SEBI Circular Noo SEBVHO/DDHS/DDHS-Fob-
1PCIRR0ZHEY dated June 05, 325 issued by Secimites and Exchangs Boerd of India
(collectvely referred |o a5 BSEBI Circulars have granled the exampbon regarding the
reguirement jo send the physical coples of the annual report and nofice of the meeting o
Shareholders through the respective Circulars, Thus the Company has sent the MNotice of the 41
AGEM along with bnk formtegrated Annisal Repart for the FY 2002526 on Mangay, August 3, 2006
thraugh Electronis mode to those Sharaholders whose emall addrass ara registenad with tha
Campany/ Registrar & Share Transfar Agant (Registrar’] Depository Participants (Tps')

Tha Company shall sard a physical copy of the Anmual Raport 2025-26 who spacificaly raquesl
for the samse by sending an emat to compEances@pmchincorp. com mentoning Hheir folio no/ DP
i & Client id as appicadle. In accordance wilh the Reguiation-36( 1 b) of Listng Regulations, a
latksr has been sanl ko those members whoess emal address 15 nod registered with tha
CaompanyRTADPs, providing the web link of the exact path, whiese the Annual Report 202525 15
availatle, The link as provided in the said Ietar, for accassing the Annual Report 202526 5
htps: i pmchncorp. comiwg-conlenbuploadsd 302 5D PUMC-FINAL-ANNUAL-REPORT-2026.pol

Members may attend and participant in The AGM anly through the VCIOAYM Facllity, a5
indicated in the Notice of the Meeting,

sampany is providing @ faciity to atiend the AGH fhirough the VCOAYM through the NS0L g-
Wiating system wiw evoling nsdl.com

n complance with e aforesald droulars issbed by tha MCA and SEBI, ihe aflendance aof the
shareholders trough VCOMM wil be courted for the purpose of reckoning the quonsm under Secion
103 oltha Act. Thedesmed venueior the AGM shal be the Regstered Office of the Company

Remote e-voting and e-veting during AGM

Pur=uant o the pravisions of Saction 108 of the Act gnd Ruls 200l the Companiss (Managemant and
Adrrinisiration) Rues, 3014, a5 amended and Regulalion 44 of tha SEBI L=ting Regulatians, the
Sharefokders are provided with the Tadiity bo cast their voles on aF resolifions as sed forth in the
Matice carvening fhe AGM using elecironic valing system ('Remale e-volng’) prowded by RSD0L,
Thi warlireg nghils of Sharehoiders shall ba in proportion o equly shares hald by tham in the paid-
up ety zhang capital of the Gompany as an Friday, September 18, 2026 ("cut-off date’).

The remofe e-voling period commencas on Monday, September 21, 2026 at 9.00 a.m. (I5T)
and will end on Wednesday, September 23, 2026 at 5:00 p.m. (I8T). During this paricd. the
Sharehoiders may cast their vale electronically, The remole é-voting module shall be disabled by
MNEDL thereafter, Those Sharehalders, who shall be presendin the AGM hrough VDAY EaciEy
ared had not cast their yales on he Resolutions through remote e-voling and are atherwise nol
barnad from o5ing 50, shad be efigible 1o vate through e-voling system durng theAGh

The Shareholdars who have caz=t bair voles by remole a-waling pror o the AGM may also
attend'paticipate i e AW theough WEODBNM bt shal notbe entiied o cast their vobas agam,

Ay pErsan who acouings sheres of the Compary and becomes a Member of the Company afisr tha
dispatch of this AGM Rotica and holds shares a2 on (he Cut-alf Date may oblain the login id and
password by sending a requestatevotingi@nsdl. co.in orcall on {022 - 3685000/ 122 - 24 557000)

Incisa ol any dassistanca bafora o dursmg AEM o any quenes ralaled to a-Valing mermdiars may
refar the Freguency Asked Cuestons (FAQs) for Shareholders and e-vating user manual for
shareholders evadable a1 the downioad secton of wanw.evoling nsd com or call on foll free mo.;
1E00-1 02 0-5300 BOO-224-4 30 or send at requestta Ms. Pefaw Mhalra, Manager. NEDL, Email;

hdr. Ajay Kumar Choudhary (CP Mo, 21207} of Mis, A, K. Chaoudhary & Associates, Prackomg
Campany Secrelades as tha Scrubinizer kb scrulinize e voling during te AGM and remole -
widing process in afairand ransparent mannes

iniegraled Annual Bepart for ibe FY 2025-206 mcuding the Malioe of {he 417406 = avadable on
the . website of the Company -al wenwpriciincoipcaom and websita of BSE Limited al
waw beeindiz com and on fewebsite of NSOL www, avgfing nsdl. oom

Book Closure: The Regester of Mermbers and Share Trarslar Books of ta Company will remam

clozed from Friday, Seplembor 18, 2026 to Thursday September 24, 2026 (both days
Inckistve} forthe 41 Annual Genaral Meeting

For PMC Finconp. Limited
Bl

Danko: August 11, 2026 Kailash

Place: Mew Delhi Company Facratany & Compliance Officer

JAGAT TRADING ENTERPRISES LIMITED
CIN: L74999DL1982PLC014411
Regd. Office: 208, Magnum House-Il, Karampura Community Centre, New Delhi 110015
Ph: 011-45090162, E-Mail: jagattradingenterpriseslimited@gmail.com, Web: www.jtel.co.in

Notice is hereby given that the 43° Annual General Meeting (AGM) of the Shareholders
of the Company will be held on Thursday, 24" September 2026 at 11.00 AM at the Registered
Office of the Company at 208, Magnum House-Il, Karampura Community Centre,
New Delhi-110015 to transact the business as details contained in the Notice sent to
members whose email addresses are registered with RTA / DP / Company, together with
Audited Accounts, Reports of the Company for the financial year ended 31* March, 2026.
The said Integrated Annual Report alongwith AGM Notice is available on the Stock
Exchange website (www.msei.in) and company’s website (www.jtel.co.in) and also available
for inspection at the registered office of the company on all working days during business
hours up to the date of the AGM. You may also access through the Following weblink.
Weblink forAGM Notice: https://www.jtel.co.in/download/43_AGM_Notice.pdf
Weblink for Annual Report https://www.jtel.co.in/download/Balance_Sheet_2026.pdf
The Company is providing to its members facility to exercise their right to vote on resolutions
proposed to be passed at the meeting by electronic means (e-voting). The members may
cast their votes using an electronic voting system from a place other than the venue of the
meeting (‘remote e — voting”). The Company has engaged the services of Central
Depository Services (India) Limited (CDSL) as the agency to provide e —voting facility.

The Communication relating to remote e — voting inter alia containing User ID and password
along with a copy of the Notice convening the AGM has been despatched to the members
through electronically. The Notice of the AGM and format of Communication for e - voting is
available on the website of the stock exchange i.e., www.mseindia.com, CDSL (agency
providing the remote e-voting and system during AGM) www.evotingindia.com, RTA STA
of the Company (www.skylinerta.com) and company (www.jtel.co.in).

The remote e-voting facility shall commence on Monday, 21* September, 2026 from
9.00 A.M. (IST) and end on Wednesday, 23" September, 2026 at 5.00 P.M. (IST). The
remote e —voting shall not be allowed beyond the aforesaid date and time.

A person whose name has appeared in the registrar of members as on cut-off date i.e.,
Thursday, 17" September, 2026 shall only be entitled to avail the facility of remote
e-voting at the AGM. The members who have cast their vote (s) by remote e — voting may
also attend the AGM but shall not be entitled to cast their vote (s) again.

Pursuant to Section 91 of the Companies Act, 2013 and Regulation 42 of SEBI (Listing
Obligation and Disclosure Requirements) Regulation, 2015 as amended from time to time
the Register of the Members and the Share Transfer Book of the Comdpany shall remain
closed from Friday, the 18" September 2026 to Wednesday, the 23° September 2026
(both days inclusive) for the purpose of 43” Annual General Meeting of the Company.

The Board of Director has appointed Mr. D P Gupta, M/s. SGS Associates LLP, (Company
Secretaries Firm) having Regn. No: F2411 and C P No: 1509 as Scrutinizer for conducting
the e-voting & remote e-voting process in a fair and transparent manner, Scrutinizer will
submit the final report as soon as possible after the last date of receipt of e-voting but not
later than closing of the business hours on 27" September 2026. The Result along with
report of Scrutinizer shall be immediately forward to Stock Exchange - MSEI

This is also a reminder to update KYC details and to dematerialise physical Securities.
The circular issued by SEBI mandates all the listed companies to record PAN, Address
with PIN code, Mobile Number, Bank Account details, Specimen Signature and choice of
Nomination of shareholders holding securities in physical mode. While updating Email ID
is optional, the security holders are requested to register email id also to avail online
services. Thisis applicable for all shareholders holding securities in physical mode.

The SEBI Circular also mandates that security holders holding in physical mode whose
folios do not have PAN, Choice of Nomination, contact details, Bank Account details and
Specimen Signature updated, shall be eligible for any payment including dividend,
interest or redemption payment in respect of such folios, only through electronic mode
with effect from April 1,2024.

Shareholders can access the website of the CDSL (www.evotingindia.com), RTA / STA
(www.skylinerta.com) and Company (www.jtel.co.in) for Instruction for the e-voting.
Please keep updated registered email id with the DP / RTA-STA / Company to receive
timely communication from the Company,

In case of any queries, issues or grievances regarding e-voting, member may refer the
FAQ and e-voting manual available at www.evotingindia.com in under help section or
write an email to helpdesk.evoting@cdslindia.com or write & email to RTA
info@skylinerta.com, admin@sSkylinerta.com.

By Order of the Board

For Jagat Trading Enterprises Limited

Sd/-

Dated: 13.08.2026 (N K Taparia)
Place: New Delhi Company Secretary

epaper.ﬁnant:’:aEexpress.cun'b. ®

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

Public Notice for loss of Share Certificate(s)

Motice i fershy given that the Tolowing share certdicate(sy of "MAYUR UNIGUOTERS LTD." have
been reported bostmispiaced and has.appéed to the company for the issue of duplicate shame
Cartificats,

Folio No, | Name of the holder/ | Certilicate P !
purchaser(s) Nois). Distinctive Nofs). | No. of Shares
7154 BRI 4062 22A0AE-22405280 | 3200 shares
of Rg. 5/

Aay persans] wid hashave any claem in fespect of the Said certificatns) shauld Bdge sech

clalmizg) with the share départment of the Company "MAYUR UNIQUOTERS LTD." at s Fegd

Office as per address given below within 15 days of the publication of this NOTICE. After which no
claim will be entertained &nd the company will preseed o issue the dupScata shame cartificatals)

S/

Mame al the Shareholders: [ANIL)

Mace : Aajasthan {Company Secretary & Compliance Oficer): Mr Kapil Arara

Date - 01.09 2026 Kame af the Company: ("MAYUR UNIILOTERS LTD.")

Regd. Odfice Address: Villaga Jaitpura, Jaipur-53ar Road, Saipur, Rajasihan, 303704

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
NEELKANTHAM SYSTEMS PRIVATE LIMITED OPERATING IN

CONSTRUCTION & PROJECT MANAGEMENT INDUSTRY AT KORBA

iUnder sub-regulation (1) of reguiation 364 of the Inschency-and Bankrupicy Board
of India [Insalvancy Resalution Process lor Corporale Parsons) Regulations, 2016}
; _ RELEVANT PARTICULARS
' | Name of the Corporate Debtor NEELKANTHAM SYSTEMS PRIVATE LIMITED
| along with PAN/CIN/LLP No. | PAN: AABCNIT04G | CIN : USTSISCT200PTCD14514
Address of tha ragistersd affice | B-15 Deandayal Markal, PH Read, Kama, CG, 485677
| URL of websile _ |Mot Available _
Details of place where majorily - | Leasehold Land at Korba, CG
| of fined assets are located _
Installed | As per the information provided o us corporate deblor was engaged in the
capacity | business of construciion, profect management, & indusirial developmeant

e | g

EN

of méin_ | Vendor Name | CogaBin Work |
sanvcee | NTPC Limited | Eco park at NTPC-Badarpur. Civil works
T (Package-24}-Delhi
NTPC Limited | NTPC Lara Township Part-B, Landscaping works

for Auditenum &
| Shopping Complex
Horliculure work

Raigarh, Bilaspur CG

Airpart Authority | Raipur, CG
[ | of India | _ _
B | Quantity & value of main products’ | As per-audited F5 of the fimancial year 23-24
sarvices sold in last fimancial year | Revenoe from-senices was Rs. 13,54 435.00/-
| primarily from works & service contracl
iSub-contracted
Can be sought by emailing us at
cirp.nsplidgmail.com

7.| Number of employaes’ workmen

B | Furiher delsidls inchicing last avallzble
fnancial statemenis (wilh schediées)
of faa years, lists of credhors, relevan
datas far subsequent events of the

| pracess are avalabie &l

& | Eligiklity for resolufion appicants
under section 23{2)ih} of the
Code is available al

|Can be sought E-y' errxanii'ng ug at
cirp.napl@gmail.com

10, Larst date for recaipt of expression | 16-09-2026
Lol inlares! |
i1, Date af issue of provisional Bsd of | 26-09-2028
| prgpective resolution applicants |
12 Last date for submission of 01-10-2028
| objectons to provisional list _
13 Date of iesue of final list of 11-10-2026
prospectve resclution appdicanls
14.} Diates of i of Eloermation 16-10-2026
memaorandum, evaluation matrx
and request for resclulicn plan to
prospective resolulion applicants
15, Last date for submission of 15-11-2026

rasolution plans
1. Process email id fo submit
Expression of Intarest

17| Details of the corporate debtor's
registration sialus as MSME

' cirp.nspli@gmail.com

| Registerad as “Small enterprise’
under *Services” Category
| Registration No. UDYAM-CG-10-0000449
Hote:
1. EQI documents submitted by Praspactve Resoluton applicant (PRA) who had parficipated in
i inwitation of EOF publshad on 11-04-2025, are, subject ko varification, stll valid and the same
will be treated as EQ| documents unger this QI procass, iffound ke be inorder,
Ashutosh Khamani
Resolution Professional for Neellkantham Systems Private Limited
Regn, No.: [BEVIFA-CCHTPN-01 177202 1-2022M1 3502 | AFA valid till: 31-12-2026
Reqgisterad Address: Office Mo, 1-C. 3rd Floor. Shyam Plaza,
Opp. Mew Bus Sland, Pandr, Ralpur {C.(5.) 4892001
Email: cirp. nspif@gmad, com

Date - DY.00.2026
lFlavl:n' Feaspir

DEMAND NOTICE

EDELWEISS ASSET RECONSTRUCTION COMPANY LIMITED
CIN: U67100MH2007PLC174759
Retail Central & Regd. Office: Edelweiss House, Off CST Road, Kalina, Mumbai 400098

Under Section 13(2) of the Securitisation and Reconstruction of Financial Assets
and Enforcement of Security Interest Act, 2002, (“the Act”) read with rule 3 (1) of
the Security Interest (Enforcement) Rules 2002.

That, Assignor mentioned herein below has assigned the financial assets to Edelweiss Asset
Reconstruction Company Limited also acting on its own/in its capacity as trustee of various trusts
mentioned hereunder (hereinafter referred as “EARC”). Pursuant to the assignment agreements,
under Sec.5 of SARFAESI Act, 2002, EARC has stepped into the shoes of the Assignor and all the
rights, title and interests of Assignor with respect to the financial assets along with underlying securi-
ty interests, guarantees, pledges have vested in EARC in respect of the financial assistance availed

by the Borrower and EARC exercises all its rights as the secured creditor.

The undersigned being the Authorized Officer of the Edelweiss Asset Reconstruction Company
Limited ("EARC”) under the Securitisation and Reconstruction of Financial Assets and Enforcement
of Security Interest Act, 2002. In exercise of powers conferred under the Section 13 (12) of the Act
read with rule 3 of the Security Interest (Enforcement) Rules, 2002, the Authorised Officer has issued
Demand Notice under section 13 (2) of The Act, calling upon the following borrower(s) of Assignor
mentioned below, to repay the amounts mentioned in the respective Demand Notice issued to them.
In connection with above, Notice is hereby given once again, to the Borrower(s) to pay EARC,
within 60 days from the publication of this notice, the amounts indicated herein below, together with
further interest as detailed in the said Demand Notice, from the date(s) mentioned below till the date
of payment and/or realization, payable under the loan agreement read with other documents/writings,
if any, executed by the said borrower(s). As security for due repayment of the loan, the following asset
have been mortgaged to EARC by the said borrower(s) respectively.

S| | Name Of The Borrower(s)/ Co-Borrower (s)/ [Demand Notice |Assignor & Details

No Loan Account Number Date & Amount of the Trust
1. MR. DHARMENDRA KAILASH (BORROWER) 13-08-2026 Vistaar Financial
1 2. MRS. GEETA DEVI(CO-BORROWER) and Services Private

3. MR. PANKAJ DHARMENDRA(CO-BORROWER)| X 1658101.15 | Limited & EARC
LAN:- 0188SBML02892 as on 12-08-2026 | Trust SC 502

DETAILS OF SECURED ASSETS: All The Piece & Parcel Of House No. 50/223, Having
Area Measuring 77.65 Sq. Yrds. |.E. 65 Sq. Mtrs. In Khasra No. 1073, Situated Atsiddh
Sahani, Lohamandi Ward, District Agra Uttar Pradesh, Boundaries- East- Road 12 Feet,
West- Others Property, North- House Of Deep Chnad, South- House Of Bacchu Singh.
Owned By Mrs. Geeta Devi W/O Sh. Dharmendra.

HDB Financial

1. MR. GEETAM SINGH (Borrower) Services Limited &

2 2. MRS. NEELAM (Co-Borrower) ¥ 23,37,471.90
LAN:- 9180425 as on 12082026 | “ARC st -SC

13-08-2026 and

DETAILS OF SECURED ASSETS: All Part And Parcel Ofplot Admeasuring 100 Sq. Yards
Or 83.61 Sq. Meters Having Measurement East To West-53ft. And North To South-17ft.,
Mauza Kalwari, Tehsil & District Agra And Boundaries Are As Under:-Boundaries: East:-
Rasta 9 Meter Wide West:-House Of Sh. Pooran Singh North:-Property Of Sh. Mangal Singh
South:-Property Of Sh. Suraj Singh

| Owned By Mr. Geetam Singh S/O Radhey Shyam

If the said Borrowers shall fail to make payment to EARC as aforesaid, EARC shall
proceed against the above secured assets under the section 13 (4) of the Act and applicable
rules, entirely at the risks of the said Borrower(s) as to costs and consequences. The
borrowers are prohibited under The Act from transferring the aforesaid assets, whether by
way of sale, lease or otherwise without the prior written consent of EARC. Any person who
contravenes or abets contravention of the provisions of the Act or Rules made
thereunder, shall be liable for imprisonment and/or penalty as provided under the Act.

Place: Uttar Pradesh

Sd/- Authorized Officer

Date: 13.08.2026

For Edelweiss Asset Reconstruction Company Limited

Gk Edelweiss

L £

= Aggat Meconstruction

dindiasheiter INDIA SHELTER FINANCE CORPORATION LTD. L\ oy (el el g R Yol 5
=—Meme Leans Regd: Office:- Plot-15, 6th Floor, Sec-44, Institutional Area, Gurugram, Haryana-122002 IV {007,V 10 3 (0] Q) 4

Auction Sale Notice for Sale of Immovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest
Act, 2002 (hereinafter referred to as “the Act”) read with Rule 9(1) of the Security Interest (Enforcement) Rules, 2002 (hereinafter referred to as “the
Rules”). Notice is hereby given to the public in general and in particular to the Borrower(s), Co Borrower(s) and Guarantor(s) or their legal heir(s) or
representative(s) that the below described immovable property(s) mortgaged/charged to India Shelter Finance Corporation Limited (hereinafter referred
to the Secured Creditor), the possession of which has been taken by the Authorized Officer of the Secured Creditor having its Registered Office at 6th
Floor, Plot No 15, Institutional Area, Sector 44 Gurugram, Haryana -122002 CIN: U65922HR1998PL042782 Phone No. +91-124-4131800, will be sold
on “Asis Where is”, “As is What is” and “Whatever there is” basis on the dates mentioned below for realization of the amount due to the Secured Creditor
from the borrowers, co borrowers and guarantors. The sale will be done by the Authorized Officer at the place mentioned below.

Loan Account Number/AP Number] Demand Notice u/s

Date and Type of Possession

Reserve Price Date and Time of

And Name of Borrower(s) /

13(2) Date & Amount| physical Possession 14-07-2026

RS. 8,77,000/- Inspection of the property

Co-Borrower(s) /Guarantor(s)

HLBNCHLONS000005082921 &
HLBNAHLONS000005058842/A
P-10195595 & AP-10138810
Mrs. Amba Devi W/o Jaisa Ram,
Mr. Jaisa Ram Darji S/o Pratap
Ji Darji

10-OCT-2025 And RS.
15,00,968.26/- (Rupees
Fifteen Lakh Nine
Hundred Sixty-Eight
and Twenty-Six Paise)

Bid Increase
Amount 10000/-

TOTAL OUTSTANDING
as on 31-AUG-2026
RS. 19,46,894.83 (Rupees .
Nineteen Lakh Forty-six Thousand |E2mest Money Deposit (EMD)
Eight Hundred Ninety-four And
Eighty-three Paise Only)

16.09-2026 (Inspection
Time 10:00 AM to 05:00 PM)
EMD Deposition Last
Date 17-09-2026

Date & Time of Auction
18-09-2026 (Auction
Time 10:00 AM to 5:00 PM)

(Rupees Eight Lakh
Seventy-seven
Thousand Only)

RS. 87,700/- (Rupees
Eighty-Seven Thousand
Seven Hundred only)

Description Of The Inmovable Property/ Secured Asset : All that part and parcel of the property situated at Patta No. 24 Missal No. 57 124/2022-23
Gram Bhadarda & Gram Panchayat Khanpur Ps Bhinmal Teh. Jaswantpura Jalore Rajasthan. Adm Area 136.72 Sq. Yd. Boundary: - East: - Gali And
Anganwadi Center, West: - Rasta, North: - Babu Ram Ji S/o Pratap Ji Dariji, South: - Nena Ram S/o Pratap Ji Darji

Place Of EMD Deposition / Place of Auction: 1st Floor, Shri Shyam Plaza Complex, Raniwada By Pass Road, Jalore Bhinmal,
Rajasthan - 343029. Authorized Officer's Name and Mobile No.-Mr. Agam Chhaper (+91 78498-45989)
Mode Of Payment :- All payment shall be made by demand draft/RTGS/NEFT in favour of India Shelter Finance Corporation Limited.

PLACE: RAJASTHAN :

For detailed terms and condition of the sale, please refer to the Secured Creditor's website www.indiashelter.in or contact
Authorized Officer. Name and Mobile No.-Mr. Agam Chhaper (+91 78498-45989)

FOR INDIA SHELTER FINANCE CORPORATION LTD

I

New Delhi
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OFFICE OF THE CHIEF MUNICIPAL OFFICER, NAGAR
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E-procurement Tender Notice (1 CALL

Online Bids invited from Registered Contractors under CG PWD

Bastar, Dated - 27/08/2026
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s. [System| Name of Work
No. | Tender

No.

Probable
amount of
Contract
(in Lacs)

Last date
& Time for
download

Tender

Earnest
Money
Deposit (IN
Rupees)

26 fadav 2026

01 JAGAT 2026

Construction of CC
Road, Ward no 07 to
75 (total 12 location)

198381

3456 2600000

Construction of CC
Road, Ward no
01,03,04,05 & 06 (
total 09 location)

~

198379

21/09/2026
Till 17:30
(18T)

28.20 21200.00

Construction of Rec
Drain at different
ward (total 08
location)

198378

35.05 2630000

http:/feproc.cgstate.govin

The Details can be viewed and downloaded online directly from

CHIEF MUNICIPAL OFFICER
NAGAR PANCHAYAT BASTAR
DIST. - BASTAR (C.G.)

11 9I9GER 2026

16 JAGAY 2026

15 A4 42 2026

| cirp.nspl@gmail.com
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M

- Dipak.Dash@timesofindia.com

=Mew Delhi: Mational High-
“wayvs Authority of India
B—={MNHATD has made Automa-
sted and Intelligent Machi-
EI"IH-A ided Construction (Al-
en—=0MC) compulsory for all
shighway projects longer
=than 20 km in length and
m—Costing over Rs 500 crore, in
=what's a move aimed at add-
“ressing  quality  issues
_=which have become a major
seoncern for govi
Ag per an NHAT circular
-issued on Friday contractors
- ~will have touse the ATMC sy-
—=stem while building the road
=from the ground up and conti-
Inuously across the entire spa-
Elial fooiprint of the project.

The move is designed to
minimise human errors, ensuse
urifarm construction standards
and generate digital reconds

The technology will be used
for every major laver of high-

way, including embankment
(raised  earth  foundation),
suberade (compacted soil ba-
se) oamd Granular Sub-Base
(G5B) — the first laver of
erished stone, sand and gra-
vel laid over the compacted
sonil baafivre the road surface is
baflt.

The move 15 aimed at im-
proving constructionguali-
iy and ensuring roads are
built with greater accuracy
and uniformity. ALIMC is a
construction  technology
with on-board computers
and sensors on heavy ma-
chinery such as graders, pa-
vers, compactors and do-
zers. Deplovment of ALBMC
aims to improve the guality,
durability and transparen-

ey of road construction by
replacing manual monito-
ring with technology-dri-
ven, real-time execution
and quality control.

TOT has learnt that tho-
ugh AI-MC was first deploy-
ed during construction af
Lucknow-Eanpur Express-
way, it wasnotusedonthe en-
tirestreich and atall grades.

Oficials said the move is
designed to minimise huo-
man errors, ensure uniform
construction standards and
generate digital records of
every stage of construction,
from earthwork to pavement
laying. “The new norms ma-
ke it mandatory 1o share e
al-time data with NHAT offi-
cials. This is good for cont-

NHAI turns to Al to fix road construction quality

ractors and for us as well,
Onee the contractor gets re-
al-time data, there will be
hardly any scope for sub-
contractors to eut cornars,”
satd amnofficial.

Some of the industry
plavers in AI-MC sezment
caid that contractors are re-
luctant to share real-time
data with NHAT and other
highwav construction
agencies as this makes
them accountable. “Unless
MHAI and other agencies
getthedata in real time, the
impact of using the techno-
Iogy will be negligible. It

must not be used in a piece-
meal way il govt is serious
about putting things in or-
der,

"gaid one of them.

Green energy boost as renewables
account for 20% generation in July

Atpl.Mathurdtimesofindia.com

MNew Delhi: Reflecting India’s
green energy push, renewab-
le energy contributed nearly
0% of the country’s power
generation in July and regis-
tered a year-on-year growih
of over 0%,

According to Grid India
data, of the tolal power gene-
ration of LALTSD mw in July
36,455 mw was sourced from
golar, wind and biomass,
which constitute renewahble
energy, accounting for 19.9%
of the tolal generation. In
comparison, 27 835 mw of the
total 1,64,393 mw, or 16.9%, ca-

me from BE sources in July
2025,

A power ministry official
said thedata showed that Indi-
a's efforts to mave from fssil
fuels to cleaner sources of
energy were beginning to
show results. “We aim toachi-
evie nel-zero carbon emissions
by 2070. Benewable energy
now accounts for more than
42% of our total installed ca-
pacity of about 552 gw. If we
include nuclear and hydro,
our installed non-fossil capa-
city has reached about 295
gw." the official said.

Thermal sources, inclu-
ding coal and lignite, however,
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. =<
continue to provide the base- =
load power, accounting for =
BE% of the total peneration, = o
about 13% higher than last ye- = A
ar. =

For only the second time = _r
ever peak power demand = ¥
erossed 270 gw in July, driven =
by hot and humid conditions = ¢
across the countryvand the E1 = %
Nino phenomenon. =

The share of hydropower Z
intotalgenerationwas1.2% =<

in July 2026, lower than the
14.5% share recorded a vear
earlier. Except gas and hyd-
ro, all major fuels saw a vear-
on-vearincrease inpower ge-
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K taka CID arrests IAS officer

I-

Tmaes Mews NeTworg

EI.

:HEI'II::J-lllIH-II Rarnataka CID
—=has arrested senjor TAS offi-
= _zeer Gyanendra Kumar Gang-
“war over allepged irregulari-
=ties ina veterinary exam con-
—tucted by thestatepublic ser-

—
U =vices commission.

=  The arrest of Gangwar
. “who was then Karnataka
o -Public Service Commis

=slon's (KPSC) controller of
_, cexams, late Saturday came
~) =after over 20 hours of gues-
Ztioning and elaims that CID
“had found documents rela-
= —ted to the question paper of
=the 2023-24 exam held to fill
=400 posts of veterinarians.
Ag per CID souirees, Gang-
~war did not cooperate with
=CID officers led by SP Ragha-
ra_cvendra K Hegde and gave
S Zeontradictory answers duri-
=ng gquestioning since Friday
na.cleading o hisarrest.

—
[l

Some candidates
have complained that
the question paper
was leaked to
selected examinees,
OMR sheets were
tampered with, and
middlemen
demanded Rs 70
lakh-Rs 80 lakh for

helping them pass.

The action camealmosta
week after ED  searched
Gangwar's home on Aug 23
inamoney laundering probes
linked to the alleged exam
seam, ED officials got a key-
riaker tounlock his home as
Cangwar and his family we-
re oulof town.

Some candidates have
complained that the guestion
paper was leaked to selected

- OVer VEtEl’lIlEll'y exam ‘scam’

examinees, OMR sheats were
tampered with, and middle-
men demanded Rs 0 lakh-Rs
a0 lakh for helping them pass.
On Sunday, Gangwar was
produced at a magistrate's
home and remandead in judi-
eial custody fora day The ma-
gistrate directed CID to pro-
dies him in open court Mon-
day and seek police custody
In thepast few weeks, gu-
estions bad swirled aboud
Gangwar's  whereabouts.
State home minister Priv-
ank Khargeclarified the 2016
batchofficer had taken leave
due to a Ffamily medical
emargency in native R
Gangwar was transfer-
red after the allegations of
irregularities surfaced in
March and iz currently ser-
ving as director of micro,
small atd medinm enterpri-
ses in the commerce and in-
dustriesdepartment.

Foreign universities find their feet in India

SruthySusan.Ullas
@timesofindia.com

Bengalurm: Foreign universi
ties that have set up campuses
in India are reporting a positi-
veresponse, with zeveral insti-
tutions  already operational
and conducting classes, while
others are preparing to begin
their inaugural programmes.

The University of South
Wales (UMNSW), for instance,
began classes in Bengalura in
Aug with 100 students across
four programmes, after recei-
ving more than 700 applica:
tions s inaugural offering ine
cludes bachelor's degrees in
business, data analytics, and
computer science, and a mas-
ter's in cvbersecurity The
campus at Embassy Manvata
Business Park in north Benga-
I spans  approximately
TOO0sg M.

About one-third of the in-
augural cohort isfrom Karna-
taka, "We're particulary plea-
aed with the peographic diver-

gity of the cohort, which re-
flects the strong national
appeal of the programmes,
UMEW's approach to itzoperas
tions in India is deliberately
starting zmall, ensuring an
excellent student experience,
with a progressive expansion
plar. Our goal is to increase
the student body to about 5,000

TIMES Special

studenits in five vears,” said
profeszor Pavvazhi Jayvashe
ree, rector, TNEW Bengalur.

At the University of York
NMumbal, Prof Lindsay Oades,
president and academic pro-
viost, said the university is see-
ing interest from graduates
who had completed UG educa-
tion overseas and were consi-
dering further studies closerto
home, There is also interest
amongstudentswithentrepre-
neurial ambitions, particular-
Iv in postgraduate program-
mes in management, finance

and  artificial  intelligence.
“For parents, the lower tuition
cost compared with the UK, co-
upled with the elimination of
overseas accommodation and
living expenses, is a key consi-
deration.”

The Mumbai campus of
fers five Ul programmes, in-
cluding business and manage
ment, computer science, com-
puter science with Al and
compuier science with cyber-
security, aswellas one-vearPG
programmes in Al manage-
ment and finance.

Miincis Institute of Tech-
nology has received close o
10,000 inguiries from across In-
dia, along with interest from
students in the Middle East
and Indian-origin  students
overseas considering retur-
ning o India for education, sa-
id Mallik Sumdharam, vice-
president for enrollment ma-
nagement and student affairs.
The Mumbsai campus in Vikh-
roli's Godre] Business District
is operational. Orientation is

"‘NOT SAME EXPERIENCE’

li Ehvwaja, founder

director, Banjara
Academy, saidthe appealofa
forelgn university goes beyond
its brand. “Foreign varsity
educationis not just about
faculty orcurdculum. it isalso
ahout experiencing livingina
foreign land, learning about a
foreign culture, and much
more. All these factors are
missing when students goto
an Indian campus of a foreign
university. The advantage lies
only ingettingthe brand
name. [tislike a student opting
for one of the newer IITs just
for the brand, butdﬂEﬁ not

scheduled from Aug 31 to Sept
3, with regular classes begin-

ve

=| Tender Ref. Ho.: GEMY2026/8,7043426

-| s MEFE undir;
EH.|

Uttar Pradesh Medical Supplies Corporation Limited
[ Geert. of Uttar Pradesh Undertaking]
GETIMN: M9ARCCLUZZS0P1IT: CIM: VST 10UFINESEC1 02425
Date: 27-08-2026
Tender Motice Invitation
Litiar Pragesh Medical Suppies Comporation Limied, Luchnon imvites tenders an G Porfal
from ehgible and qualifed Manutactun fmparen’Authoized Agen for supply of Brain Shem
Ewoked Recponze Audbsmeter with ARSR with OAE. The schedules of Tendeeing activities

Dabe & Time
GEM/2026B/T043436

1. | Tender Referance No.

S5¢

27-08-2026

sl

3

9g

2. | Commencement of Downlaading of Tender Dodument
3, | Dine & Tire of Pre-Ead Meeting DD A0PE 22 4:00 PA in

Gonference Ml of UPRSCL,

Liseknio,
Last Date & Submission of Onling Bids 1EA 20236 up bo 0300 P

Date & Tima of Opening of Technical Bids 17 G at 03:30 PM

Data of Coenpletian of Examination of Techrical Bid | o be ceclared on GaM Partal

L

Date & Tima af Opening of Finandial Bid To be daclard on GeM Partal

| Sl G

Date of Completian of Examination of Financial Bid | To be decland on GeM Portal

- Tr-eﬂ[ﬂais ol tender notice are given on GeM Portal & UPMSCL wehsie wiva upmssin,
-| Kindiy check GeM Portal & UPMSCL websie for any detail updates.  Managing Dinector,

UPMSEL

>

>

vE

SE

8 £ 9E

Depaniment of Medical Health & Family Wellfars, Uitar Pradash

BREAKING
NEWS

Get fast, verified updates
asit happuna.

((-)) Live Updates
(w7 Round the Clock

e b eaalkeine 52
,.:H,- Breaking News 24x7

DOWNLOAD
THE TOI APP

Andhra Pradesh State
FiberNet Limited

Progozals are inviled fram inlerested agancies for the following RFPs.

1. Sedeclion of Agency for the supply of 24F 12F. 6F, 2F ADSS Oplical Fiber
Cables (OFC) and Accessories,

2. RFP lor Selection of an Dulsourcing Agency for Engagement of Exsling
Manpower of APSFL, Details of the RfPs and comigenda may be downleaded
from e-procuremant platform tender.apeprocurament.gov.in.

- e s

DIPF Mo 5 TRPRIGLLADN T 1101 Sdi- Managing Director, APSFL

(Regd. ﬂfﬁca F‘EEB Head Office, The Mall Fatlala-14?ﬂﬂ1:|
Corporate identity Number U4D109PB20105GC033813
Website: www.pspclin (Mobile No. S64461-10814)

E-Tender Eng, No. 755/P-1/EMPW-134:22 Drid. 27.08.2026

Dy. Chief Engineer/ Headquarter (Procurement Cell-1) GGSSTF,
Roopnagar invites E-Tender 1D Mo. 2026 POWER_174380 1 for
Patch Work with Bituminous Concreie 40 mm thick on Road F-.Iung
with NHC at GGSSTP Ropar.

For detailad NIT & Tender Specification plaase refar o
https:ffeproc.punjab.gov.in from 28.08,.2026 from 02.00 PM
onwards.

Note: Cormigendum & addandum, if any will be published anline at
https Neproc.punjab.gowv.in

RTF-83/26, DPR/FD.: 10791 2/2026-27/14T05

'“‘\ Maharashtra State Agricultural Marketing Board, Pune
s o BT, Market Yard, Guiskdi, Pune - 419037, Pre D0-24528100 ! 24528200
e-mait projechifimiamb,com, Web: waw méamb.com

E-TENDER NOTICE

Maharashira Stale Agriculfural Markeling Board, Pune, invites Requast for
Propogal (RFP) from repuled and experienced consulting fiems for the
sedection of a Transaction Advisor for Concepiuakzalion, Land Valsafion,
Masier Planning, Tender Structuring. and Transaction Support for an
approximately 50 acre land parcel al Jadhavwadi, Distrdct Chhatrapali
Sambhajinagar. The proposal shall be submitted online, The RFP will be
available from 04/09/2026 at 18.00 Hrs, onwards on the websites
warwmsamb.com and mahalenders.govin, Any amendments! modifications/
datz extensions to the fender documend, i any, will be upioaded on the above

bsite :
aninly Managing Director

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

NEELKANTHAM SYSTEMS PRIVATE LIMITED OPERATING IN
CONSTRUCTION & PROJECT MAMAGEMENT INDUSTRY AT KORBA
(Ureder sub-reguiation (1) of regulation 368 of e Insolency and Bankrupicy Board
of India (Insokwancy Resalubon Procass for Conporeta Parsons) Requlstions, 2016

RELEYAMNT PARTICULARS
1. Mame of the Corporate Debior  HEELKANTHAM S5YSTEMS PRIVATE LIMITED
| abong with PANICIN/LLP No. FM:.M.EEﬂmUbG!CI'H! LS S0SCTH00IPTCAS14
2. Address of the registered office | B-15 Deendayal Markal, PH.Road, Kerba, CG. 405677
1. LIRL of wabsila Mat Avalabile

‘#BE'S_FE!. Punjab State Power Corporation Limited

{(Regd. Office : PSEE Head Office, The Mall, Patiala-147001})
Corporate identity Number U40109PB2010SGC033813
Website : www.pspel.in
(e Contredler of Stores & Disposal (South), PSPCL, Patiala)
[Email - cosandds@gmail_com, Mobile No.- 36481-19412, 93461401 85)
Scrap e-Auction Motice

F“ma‘eﬂ:- Siate Power Comporation Limied (FSFCL) will consuct a forsard e-auction
on (12 08,2025 for the disposal of approomately 30986 Damaged! Unserdiceable
Districution Transformers (Approkimate Total Star price Rs, 47,65 croms), Bing
al various Transfarmer Receiving Yands and General Scrap, Balfery Scrap, E-
wasle, Plastic Wasie {Approximale Tolsl Star price Re. 8.72 cioes) lving in various
cantral Stores, TRY s and Outled stores acrass Punfab. offered in separats mulipla
lots for aach |ocatian. The e-auction will ba conducted on the wahsite portal

dhwenw. mstcecommerce. comiauctionhomafindex_new.jsp. The Detailed
guction oA willh Tamms & Condifiors of e-guction, corfgendum and maberal
list elc. will be available on the wabsite hitpe'www.metcindla.co.infcontent!
Forthcoming_a_ Auctions_For_All_reglons.aspx and on hitps:ifwww, pspclinda-
auction-notice.aspx. For guerios related to registration, please contact at Phong
M, T22B068247 ar T2300Z3EE2.

CA41EE, DPR/PRAOTRIZE0G6-2TH 4TI

STATE AGRICULTURAL MARKETING BEOARD,
U.T. CHANDIGARH

(Bay Mo. 17, Ground Floor, 30 Bays Elmldmg Sector-17,
U.T. Chandigarh, Telephone No. : 0172-4514604)

E-AUCTION NOTICE

E-auction of Fruits And Viegetables SCO Sites (Site No. 24 to 48) located
at Mew Grains, Fruits and Vegetables Market, Sector-39, Chandigarh

India committed -
to support Nepal, -
says Rajnath

44

neration. E
=
= =
-3

ning sept 7. =

The University of Liverpo- =

ol said its BSc Biomedical Sci- =

ences and BSc Accounting and =

Finance programmes have at

tracted particularly sfrong in- =

torest. Biomedical sciences - ™
has appealed to studenis see

king carcers in healtheare, life = 4y

sciences and research, while =9

accounting and finance has
drawn those secking interna-
tionally recognized qualifica-
tions and pathways into global
business and financial servi-
Ces.

“The admissions cvele is
progressing positively, and we
are on track to meet targets for
our initial intake,” said profes
sor Richard Grose, provost,
University of Liverpoo] Beng
alurw. The university plans to
grow its Bengahuou campus to
10,00 students over the next 10
years, Classes will begin on
Sept 28, 2026, with iInduction on
Sept 2L The Whitetield camr
pus has been ready since
March 2026.
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on lease hold basis is going to be held as per the following schedule ;
SCO Sites (For Fruits and Vegetables Trade only)

Hepal army persunneF work during a search and rescue operation
near Trishuli Hydropower Project site in Rasuwa district

(e-Auction ID No. 2026 CH_194) New Delhi: Describing In-

dia as Kepals close friend

Date of DocumentEMD Document/EMD Auction Date and "Sukhdukh ke saathi”.
[Publication|  Submission/ approval date Defence Minister Rajnath
Payment date Singh on Monday sald New

5'3" El'ld Ehl't El"ld Etaﬂ E“d Dielhi HlFLIll’]S !“-III]']I':I'l:I]I:']f?[' [1'!

shoulder with "our Nepali

01-09-2026 (01-09-2026:) 22-09-2026 | 23-09-2005| 26-09-2026 27-19-2026 | 2909-20264 brothers and sisters”, and
1000AM | 11:00aM | 500PM | S00AM | So0PM [ 10t0aM | ooam | | LIS commitled to support
NOTE : search, rescue and rehakhil-

itation following the large-
scale devastation caused
by the fash Noods in that
Country

In a post on X, he said,
"Went to the Embassy of
Mepal in Mew Delbi and ex-
pressed my condolences by
signing  the condolence
bk,

"Om behalf of the Gov-

o Detailed terms and conditions, details of the site to be e-auctioned,
e-auclion nofice, deiailed guidelines efc. are available at
hitps:/leauction.gov.infeauction, official website Chandigarh
Adminisirafion and Market Committee, Chandigarh.

Bidders are required to compulsorily enrol on the
hitps:/leauction.gov.infeauction on by clicking the link “Bidder
Enrolment” and fo choose a unique usemame and assign password
for their accounts, No physical application would be enfertained.
For Technical Assistance, please contact Mr Pramod at Mobile No.
9BBEI4TIZE.

-”.-

pravers are with the fam-
ilies of thosewho lost their =
lives in this disaster. We =
hope for speedy recovery =
of those who were injured. =
As aclose friend and part- =
ner. and ‘Sukh Dukh Ke -
Saathi’, India has always =
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= n
—

stood by Mepal. In this try- =

ing time also, we stand =
shoulder to shoulder with =

our Mepali brothers and —e

sisters and are committed =
to support Nepal's efforts =

for search, rescue and re- :—E

habilitation,”
hispost.

Singhsaidin =

On the day the disaster — 0

struck the Himalavan na- =
tion, Singh in a post had =

caid that hewas deeplysad- = =
dened by the loss of lives= ™

1T i . o e = e ¢ e e e . - ; I . . : * : . - " __
ool el o Forlocalon o e e, et idrs may hack b Layous | | STt and peple of I and demae coused b fhe
= 5. Installed I.ﬁ.sparmaunf:nrmnn provided to us comorale dablor was angaged in the of different Sectors available on the website of Urban Planning e [_1.u.u In EL ‘un‘ﬂ aBsattad et indl =
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